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Name of the corporate debtor: Distribution Logistics Infrastructure Private Limited

Date of commencement of CIRP: 14.05.2026

List of creditors as on: 04.06.2026

List of operational creditors (Government dues)
(Amount in Rs)
Sr. | Details of Claimant Details of claim received Details of claim admitted Amount| Amount of Amount of claim under verification |Remarks, if any
No. | Department | Govern| Date of Amount claimed Amount of claim Nature of Amount Amount | Whethe| % of voting of any mutual
ment receipt admitted claim covered by | covered |rrelated| share in CoC, | conting | dues, that
security by party? | if applicable ent may be set-
interest | guarante claim off
e
D t
epfj y Claims are
Commission
1 or of State 27-05-2026 | * 3,50,44,972.00 Unsecured NA NIL NO NA NA NA 3,50,44,972.00 under
verification
Tax Nagpur
EPEO Claims are
2 27-05-2026 | *  36,19,563.00 Unsecured NA NIL NO NA NA NA 36,19,563.00 under
Bengaluru e s
verification
TOTAL X 3,86,64,535.00 3,86,64,535.00




